
T E A H TI I HCO R ATG WAHATI(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

Smti Jayashree Bora,
Jt. Registrar (Vrgilance),
Gauhati High Court,
Guwahati.

o c I- 1 9 81t2

Shri Abdul Hakim,
Presiding Officer, MACT No. 2,
Kamrup (M), Guwahatj.

/\r
Dated Guwahati the Jl August, 202a

Casual leave.

Ref:- Your letter No. MACT2K/492 2124, dtd. 29.OB.ZO24

Sir,

Yours faithfully,

sll_
T. REG T R TA

With reference to the above, I am directed to inform you that you have beengranted casuar reave on 2g.oa-2024. rne er"siainf tfficer, MACT No. 1, Kamrup (M),Guwahati, Assam, and in his absence, tf.,ru pr"r,Oing" Officer, MACT No. 3, Kamrup (M),Guwahati, Assam shall remain rn charge of your Corrt .iO Om.. in your absence.

From

To,

Sub

Me
I

mo No,Hc,VII -611 99 48 IA, dated ,3,- ox ^24-ta85
CE

Copy to :

1. The presiding Officer, MACT No. 1, Kamrup (M), Guwahatr, Assam.2.rThe presiding Officer, MACT No. 3, Kamrup irj, ir*.n.,,, O*.,
J/ The project Manager, Gauhati High Court.

JT. REGISTRARruIGILANCE)


